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oe10 1 ,our~ 
• . - ---

CENTRAL AO~INISTIATIVE TRIBUHAL 
I 

ALLAHABAD BENCH, ALLAHABAD. 

I 

AllahaNd& Dated 4th 
I 

D•Y or ... 
. ... ~ · 

torus-
t • ' • 

Hrab''iile l'lr.s. Dayal, A.~. -r· • I 

Hon 1 bla. "r.s.K • • Agarwal, . J.~. 
I 

I 
O.A. ~b8/9? (Le1ding C~1) I 

I 

• 

Along . yith . O;A. 612/99, 613/p?, 682/99 to 696/99 

'.t~ 

I 
I 

I 
I 
I 
l 
I 

I 

· , Alons with O,A. 701/999 1 1Gflil. j J27/99 to ·,, 134/9g 1 

Alona v1th O,A, 171/99 90d O,A, 821/?9 

Vijai Prakash Pandey 
aon or 5r1 R.o. Pandey 
r/o7b3/338 l'leerapur, Allahabad 

• 
posted aa . sr. o~viaional . Accounts Ottic•F• 
'rovincial . DLv4J.on, 
Pratapgarh, 

• • Applican~. 

Counsel ror the a~plicanta- Sr1 R;~. Singn~ . Adv. 

Ver au a 

1.Union of 1 India througu the 
Secretary. Gova_rn ... nt or I India, 

' "iniatry , or finance, Nay Oelh~. 

2.Co•ptroller & Auditor General, 

' 

at India, 10 Bahadur Shah zarar ~arg, 
New Dalh1. 

3. Acuountant Ganer•~ ll (Al E),U.P. 
Allahabad. 

4. Executive Engineer, Provieaion 
• 
Oiviaion, P.~.o • . Pratapgarh • , . 

• •• . Raapondanta. 
• 

Counael for ~he reepondantai- Sri Allit Sthalekar Advt 
(for Raapondanta No.1 to 3 J and 

I 
O,A.672/Y9 ' 

I e.o. Mahra aged about 4'/ 

aon or la~a Sri sita Ram 

Sri K.P. Singh, Adv. 
(For RaapPndan~ . No.•). 

year a 

ftiahra, 

I • 

' 
I 
I 
I 
I 

' 
' 

I 
l 
I • 

I 
I 
I 

j 
~ 

Contd. • .2. r. 
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i. .., 
··- l • 

• 

• 

• 

• 

• ' I 
l 
j . I 

I . I . . ---...... __ 
r .. iden t ot b62-S, ltuato~dganj, ... 

I 
I 

Counaal. r oz \he 
. ~ I 

• • · • . Applicant. 
appllc•t&. sri . A.v •. sr1va•t•v• Adv. ' 

Sri R.P • . Singh, Adv. 
"'· ... .. • • 

' .. • 
1 • . UnieA or lndla. ~bzo&&gh \h• 

I 

S.csatary• Go•era••nt. or lndla, 
IU.ni •Uf or r inane•• I ..... D•ltu.. 

2 • . Caapt&olJ•~ l Aucj.a.tor Ganu11l, or. 

1u B .... llUr . snaa zat u ftar,_, 
law D•ll\4L · 

3 • . Acc01mt•t Ga11eial! , 11 (A+E) 

U.P. Allahab~• 

•• The Exac~tive Enginae~, 
Irrigation Diviaion-1, 
Al~ab_,s. 

lndi.a, 
I 

I 
I 

I 

I 

• • • . Raapondenta • 

• 

I 

, I 
f I , I 

. t i 
I 
I 

. ' 

I 
l . 

I : 
! 
I 

Raapm1dent•1-sr1 Wt· Sth•lakar Adv. . I 
. (ro~ Re~pandant1 111o.i,2 &3) f ! CounMl: f.as thl 

O,A,ta7l/99 

Srl .K.P. 51 .. h Adv. 
(For Raa~and .. t t Np.4) 

• 

• I 

I , 
I I 
I I 

R.s. fli.anra aon ot Sri J.P. ftiara , 
agad abou\, 49 r••sa, 

·p 
I 

# 1" 
• • I 

! 
s/~ 23/47/.14b, sneo ~agar, / 
Allanpu~ 1 . ,Allahabad•. u pre .. ,. t ! 

I 

• 

poatad •• 1Sr. Divlaional Accountant, 
' 

Provincia~ Oivialon, Varan•-4• 
I • 
' • .., Applicant. 

coun .. l ; tor tha applicant& Sd. . R.P. Singb. ,. Ad,,. 

. · Var.,,a · 
' I 

1• Unlori or lndla. througb, the 
Sacrat•Q .• ' Go•arMant or I lnd1~, 

.ftlniatrr or . rinanca, . Naw, Dalhi. I 

2. Co•ptroilar lAuditor Ganazal.or 'lnol,, 
10-Bahe~Shah Zafas "atv1 . New D•~. 

I 
3e Accountant General 1·1 (ME) U1 P. 

Allahabad. J I . 
4. Ex•e11tlwe. Engina•r f 

I 

Provlnc1al . Div1a~on• P.w.o. Var-anaal 
I / · • • · • Reapondan t 

Counaal 1tos t.ha r!•t'Oftd•t.&-Sl'.i.Aait S\hal .. r . Mv. 
J · (For lre•pladaat. No.1 to 3)& 

-"' Sr• j.·'•_s1n.gh~ Adv ru raa~~) 
-· -- ~ r ,, ~- j l - -r- . - ' 
• ":'" \ t "-~- ,_, -- -~- .... 

• 
• 



• 

" l 
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? 

.. 
• 

• • 

. . ' 

• 

1 

O,A,682/99 
~ - -.... ,. 

Rajeev Ku•ar Sonk~r 
aon of Sri Har1 Lal Sonkar, 

89 Kala- dandat Hi•atgan~, 
Allahab•d. 
' - .. 

• 
Counael for th.a . •Pi» tlc•nta-

• 
Vereua 

, 

Sr~ 

J ' 

l ~ 
l ! 

I 
! ! 

• • A.,pllc;an"• 
I K.s~ Ratbora, Adv • 

1. Union or India, through Accountant Genarai, 

... 

. 
ti • 

• I 
I 

I 

I 
I' 

I • 
2, Deputy Accountant General (IJorke),A,G.U.P, , Allahabad, I. 

3• Superintendent Engineer ot ot Wurke, 
flood work Oiv.aion, Gonda. 

• • • Raapondanta, 

Counael tor ~ha reapondentas- Sri Amit Sthalekar Adv. 
{For Reapandant Noil to 3) 

. . 

Sri K.P. Singh, Adv, 
(For Respondent No.4) 

O,A,b83/99 

Girija PaU Snukla aged 47 yeaJ:a 

eon or sri . Triyugi Narain Shukla, 
resident of ·Babina R .. d, N1ya•at Chak, 
Gorakhpur and posted aa Diviaional Accounta Ofticer, 
Grade-I, in the office or the Superintending 
of uorka (B,), 
Conatruction Divaion, P,W.D. 
Gorakhpur, 

• , . Applicant, 

Counsel tor tha .applicanti- Sri R,P. Singh, Adv, 

Varsua 

1. Union ot India through. ~ha 
Secretary, Govarnla8nt ot lndi•, 
fllinistry or Finance• New D•lhf • 

2. The Comptroller & Audi~or Genera~, 
or India, 10- Banadur Shah Zatar' ~a~g, 
New Delh~ • ' 

' 3, Accountant General . II (A&£) U.P, 
Allahabad, 

I 
Tne SUperintanoant ar 
Te•~· Oiviaian {1.H.) 

Wurka, 

cona,rucuor 

I 
Contd. • .4 

• 
-~- ~ -1 

• • t 

• 

' 
• .. 

I 

l • 

.. . 

I 

I 

I 
I 

l 
I 
I 



• 

; 

• 

P.w.o. G ~•khpur. 
I 

• 
Counaal.. tor tna Rea..,ondentes•Sri Allit ·sthalek•r Adv. 

· ' (for Reapondant No.1 to 3) 
• 

I 

Sri K.P. ·Singh, Adv. 
(For Reapondan~ No.4) , 

O,A,D84/92 
~ . 

s.G. Pathak 1 aged abou~ .39 yaare, 
eon of Sri R.N. Pathak, l'11aident at 
lll/3Pulled Houaing Sen•••• 
Narendra Nagar, Tenri Garhwal, 
po~tad aa . Oiviaional Accounte 

preaent 
orr11.:11r 11 

otrice ot Exacut4ve Engineer, 
Cenatruction Diviaion. Narendra Naga1, 
Tehri GarhwaJ, 

• •• Applicant. 

Counaal tor the applica1.t l S~. R.t-.~ · Singh, Adv. 

Ver au a 

1. Union ot India througn ~ha 
Sacre~ary Govern•ent or India, 
l'llnl atry or Fin• ca, New oelh.$.. 

2• Co•ptroller l Auditor General, 
or India, 10- Bahadur Shah Zatar ~arg, 
New Delhi. 

3, jccountant General II (A&E) U.P., 
Allahabad. 

4, Executive Engineer, Conatruction 
Dlvieion~ Narandra Hagar, 

• Tahi'igarhwal, 
• • .Reapondenta. 

Counsel tor the reapoddantaSSr1 "-1.t Sthalakar(Adve) 
(For Raapondanta 1 to 3) 

Sri K.P. Singh Adv. 
(for Rea~dll•nt No,4) 

o •. A, 685/99 

Pra•od Ku•ar l'lani Tripathi aged abaut 39 Y••1• 
aonuf late Sri Awadhaah l'lani Tripathi, r/o Aahok Nagar 
Colony, Baaaratpur Gorakhpu~~ 

• 

• 

' ' 

' 

I 

I 
! 

I 
I 

• • • Applicant. • 

~ Counael tor tha a~plicanta 5rl R.P. Singh~ Adv. 

Varaue 

• . . 

·-_, 
I 

. .) 
•' 

• 



• 

' 

. . . 

• 

• 

l 

I 
I 

I 
I 

-s-

1. Unlo~ or India through ~he Secretary, 
~ .. 

Gov•rn•ent or India, "iniatry or F1nanc•, 
New O•lh~ • 

2. Ca.ptroller 6 Auditor . G ... aral,ot India, 
10•BahadU~ Shah Zafar ~arg, 

• 
Maw. D•1'1J • 

- . 
3. Accountant Ganaral. 11 (A IE) 

• 
u. P. A.a.lanabad. 

•• Tna Executive Enginaer, 
Laghu . S1ncha1 . Khand, 

Gormkhpuf • 
• 

• • • Raapondaftt•• 

• 

Counsel tor the , Raapondlllltaa- Sri Aait. Sthalet<ar Adv. 
(For reapond•nt No.1 to 3) 
Sri K.P. Singh, Adv. 
(For Respondent No.4) 

D.A. 6Bet/99 

Ra• Ka•al Singh eon ot 5ri R .. Subhag : Singh, 
Reeident or 739-lt Old Poat Office, 
Civil Linea, Baati. 
at · Preeent poated in Construction On.I 
P • ..,.o., Baati. 

• •• Applicant. 
Counael tor ~ha applicant: Sri R.P. Singh, Adv. 

Veraua 

1. Union or India• through the . Secretary, 
-Govarninent. or India, Ministry or finmc e 

New Oelh~. 

2. Comptroller & Auditor . GenaEal or India, 
10- Bahadur Snah Zar~ ~arg, 
New Oelni. 

3. Accountant General II (A l E) 
Uttar Pradeah, Allahabad. 

4. The Execu~iva Engineer, 
Conatruction• Oiviaion-I, 
P.w.o. Baatl.. 

~Counsel ror 

• •• Reapondenta • 
ths raapondentaa·S~i A•it Sthalekar(Adv) 

(For ReapDAda~t No.1 to 3) 
Sri l.P. Singh Adv. 
(For Reapoadant No.4) 

Contd •• . • & • 

-

. .. ; 
J 

. . 

( /; 
I 
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• 

• 

D,A, 687/99 

K.c. Sharma aged about 51 Y•ara 
eon or Sri(Lata) Sharda Praaad 
resident of 513 Nirala Nager 

, 
I I 

I 
l 

Snaraa, 

Rae Bar~lly at praaent poatad aa Senior Division 
Accounts ~orricer, , Snarda. Sahayak Khand 41 Ra• Bareilly 

1 
••• Ap~lican~. 

Singh, Adv. 
' . 

Counsel for the a~pl1c$nt1- Sri R•P.4 
' 

Veraya 

1. Union of India through the . Secr•~•rY 
Govern•ent of India, "iniatry or finance, 
Nev OalhJ... 

2. Cu•ptroller l Auditor Gener•l,of lndip, 
10 Banadur Snah Zafar . Marg, 

New Oalht• 

3, Accountant General 11 (A & E) u •. P. 
Allahaba~. 

4, Executive Eng~nee1, 
Sharda Sahayak Khand41, 
Rae Bareilly. 

' • ~ · . Respondents. 

Counsel ror the Raspondenta:-Sri Amit Sthalekar,Adv. 
(for Rea~Gndent Nu,1 to 3) 
Sri K.P. Singh, Adv, 
(for Respondent No.4) 

Sureah Datt Pandey aged about 52 yeare 
aon -of late Sri Chandra Snekhar Pandey, r/o U1llaga 
Paran Jot P.o. Manganj 1 , . Sultanpur . at present 
poatad ia . the. otfice of the Exacutive EngAnae~, 
Con etructi on Oivieion-2, Sultanpur. 

' 
• • Applicant. 

Counael for the App!icanti Sri R.P. Singh, Adv, 

Versus 
1, Union of India througn ~h• 

lndia, . ~iniatry or finance, 
Secretary, Government or 
New Delhi. 

2. Comptroller ' Audi tor General of lndi~ • · 
10- Bahadur Shah Zafar Marg,. Neu Oelh~. 

3, AcSountant General, II, U.P~ (A.& E) 
Allahabad. 

~ 4, Executive Engineer, Conatruct.lon Diviaion-2 
Sultanpur. 

•· • R•epondeni.a • 
Counsel tor tna reepondentei- Sri Aait Stnalekar Adv. 

(ror R•eµondent Nc.1 to 3J 
Sri K.P~ Singh Adv, 

• ,-

. ... 

i 
1 • 

' I 

. 
I 
I I 

) 

\ -- • •• 



• 

. . 

-

. . ' 

• 

l · 

I 
I 

DeA.'89/9J 
' l 

· Krishna Narain Tandon aged about 
eon•t Sri Jugal -Kiahore Tandon, 
r/o ?BU Janak Puri, Bare1lly 1 

! 

56- ~eara 

I 

Poeted aa Senior Div1a1onal Accounta Otficer1 

Otflc~or the Exeaut.iva Engineer, Rural Engineering, 

I · 01 vi a1 a!'; Bar ai 1 lf • 
I ' 

91' • Applicant. 
• 

Counael , ta~ the applic•Dt:- Sri R.P. Sin9h 1 Adv. 

Ueraue 

1. Union at India, ~brough th• Secretary 

Government ot India, l'liniatrr or f inanc• 1 

New Delni • • 

2. Co•ptroller ' Auditur General of lndie, 
• 

10• Bahadur Snah. Zarar l'larg, New. Del.IU.. 

3. Accuuntant General Ii (A ' £) U.P. 
Allahabad. 

4. Executive [ngineer1 Rurai. Engineerin~, 

Division, Bara1ll~. 

• 

• • • Reapondenta. 
counsel for thereapondenta•- Sri A•it Sthalek'ar, Adv. · 

(foraraapondent No.1 to 3) 
Sri K.P. Si•gh, Adv. 
(for Raapondent No.4) 

O.A.bS0/~9 

R.K. Pand1t .aged about 49 years 
aonor late Sri Ra• Deo Pandit, r/o ~onaddipur 
(near Gurdwara) Gorakhpur at present posted •• 

: j 

D~vi&ional Accounta orriaer 11 In tha artice or 
Executive Eng~near, Provincial Div1aion, P.~.o. 
Goraknpu~. 

• • Applicant. 
Counaei tor the applicants- 5r1 R.P. Singh, Adv • 

• 

Ueraua 

1. Union or India through. the Secrataryt l'linietry or 
Fi.nence, New. Del~. 

2. COllptroller & Auditor General of India, 

10- Banadur snah Zafar "•rg, . Naw O•lni. 

3. Deputy Acc~ntant General lit U.P. (A ' E) 
Allahaba~. 

4. Executive Engineer, Provincial D1vieion 1 

P.u.o •• Gorakhpuf • 
• • • Raapondenta. 

Counael tar the Raapondental• Sri All1t Sthalakar Adv • 
(for ReePGndent No.f to 3) 

Sri K.P.Singh, Adv. 
(for Reepondent No.4) 

J 

i 
·1 
I 
. ' 

' ••• 

' 

' 



.. 

' • I 

-

~a-

O,A, 691/99 
- -

s.~. Ali Sabir, . eon of late 5ri Haidar Abbae, 
raaident ot . 178/24 Raid Gate Hotel Lana, Golaganj, 
Lucknow. at present working aa Diviaional Accounts 
Officer Gtade-1, . Bu~lding Oiviaion~l P.u.o. 
Mahat~a Gandhi Marg, , luckna~. 

... ~ · . 

-- ... 

I .... Applicant, 
• I 

couneel. for the . Applicantisri R.P. SinQn, Adv. 

Vera" a 

1. Union of India, through. the Secretary, 
Miniatry of Finin ca, Govt, ot India, New Delhi• 

2 1 Comptroller l Auditor General of lndi~, 
10- Bahadur . Snah Zafar ~arg• New Delhi. 

3. Accountant General-II (A & E) 
Utter Pradesh, . Allahaba~. 

4. Executive Engineer, Building Divieion, 

P.u.o •. Mahat•a Gandhi ~arg, Lucknow. 

' I 
. I . 

I 

Counsel tor the 
••• Respondents, 1 

I 
Reapondente:-Sri . Amit Sthalekar, Adv. 

1 (for Rea~ondan~ No.1 to 3) 
Sri K.P. Singn, Adv. 
(ror reapondant No.4) 

O.A,692/~9 

Onaraa Pal Singh, aon. at Sri Sher Singtl, 
R/O 123 Chutkuwala, Oiatt. Dehradun, 
at preaant working aa Oiv~aional . Accounta Otti~ar, 

,• 

Grada~l • fllinor . 1 rrigation Di·v4-aion, Pauri Garhwal. 
••• AptJlicant, 

Counael for the A1Jplicant&- Sri . R.P. Singh• A~v. 

Versus 

1.Union or India, through the . Secretary.Miniatry pf 
finance, Govt.or India, New Oalni. 

2. Comptroller & Auditor General ot lndi~, 
10- Bahadur Snah Zafar Marg; New Delni, 

3, Accountant General Il (A &E) 
U.P. Allahabad, 

4. The Executive Engineer, ~in01' Irrigation Division, 
Pauri Garhwal, 

• 
. ~ Counael tor the · Raapondenta:-

••• Raepondente • 
Sri Allit Sthalekar• Adv. 
(~or Reap. 1 to 3) 

~ri K.P. Singh, Adv. 
\for reap. No.4) 

' 

• , 
• 

• 

\ 

•• ) -..,,.. 
----~------~------~----.!.---________ ~------~------~--~___;;~.:........,~# 

I 
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.. 
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l 

! 
I 

I I 
I 
I 

I -9-
I · 

D.A, b93/p9 
I 
I - . 

Lok Nath Snukla a gad about 48 years 
aon or late Sri S,N, Snukla, r/o C-105 R&J.l Hagar,· Jail 
Road, Lucknow, Preaantly ~aated •• Oiviaional Account• 
Officer Gr,I in ~ha office of the Exacu,iva Eng, ' 

, Conatruction Diviaion, P.w.o. Lucknow, 
· ••• Applicant, 

~ 

Counsel for the a~plicant & Sri R.P, Singh, Adv, 
• 

Uaraua 

1, Union of India, through tha Secretary, 

~inietry of Finance, New Delni, 

2, Comptroller & Audi~ur General of India, 
1u- Bahadur Shah Zafar Road, New Delni. 

3, Deputy Accountant General II, (A & E) 
U.P, Allahabad, 

4, Tna· Executive Engineer, Construction Division, 
P.w.o. Lucknow, 

• • • Reapondenta. 
Caunaal for the respondents:- Sr~ Amit Sthalakar, Adv. 

(For Reap. No,1 to J) 
Sri K.P •. Sio~h,Adv. 
(ror Raap, No, 4) 

O,A,694/99 

P.K. Pathak aged about 44 yaara at praaant posted 
Oiviaional Accounts Officer Grade I, in the 
Office of the Executive Engineer, Conatruc~lon 

Division No,4, SUltanpur, 
• , , Applicant, 

Versus 

1, Union of India through the sa~ratary Govt.of India 

Ministry of Flnanc' New Delhi. 

2. Comptru llar & Audi tor General or India, 

10-Bahadur Sh ah Z•f ar l'larg, New Oalni, 

3, Accountant General I I, U.P, (A I E ) 

Allahabad. 
4, Executive Engineer, Construction Division No,4, 

Sultanpur. 
• •• Reapondanta, 

~Counsel ror tho Reepondanta&-Sri Allit Sthalekar, Adv, 
( For Reap 1 to 3) 

Sri K.P. Singh Adv. 
(Far Reap. No,4) 

< 

( 



• 

• 

, 
/ 

• 

• 

I 

-10- I 

! 

O,A, 695/29 I 
Arun Kuaar Srivaatava. aon or Sr~Seraawati Praaad 
Srivaatava r/o SIK/2 Sarvodaya Nager, Allahpu~, 
preaentlr poated et Rural Engineering Services Divia'on 
ratehpur. 

\ 

' Ve~a"a . 
1. Union or India throug~ Comptroller and Auditor 

General at India• 10- Banadur Shah Zet•r ~atg, 
Neu Delhi. 

2. Accountant General (A I E) U.P. Allanabad. 

3. DAG W•rke, Drtice or Accountant General (A & E) II 
U.P. Allahabad. 

4. Executive Engineer Rural Engineering Services, 
Diviaian Fatehpuf. 

• • Reapondenta. 

Counsel tor the Reapondenta- Sri Aait Stha~ekar, Adv. 
(ror Raap. t to 3 ) 

sri K.P. Singh Adv. 
(For Rea. No.4) 

o.e. 101/99 

Utta• Singh aged about 48 years aonor 5ri Umda Singh 
r/o 548 Nai Baati Snikohabad. Firozabad posted as 
Divisional Accounts Dtficer Grade I, Ottice or the 

I 

Executive Engineer, Minor Irrigation Division, Firozabad, 
• • Applicant. 

Counsel tor the applic~nt1-Sri R.P. Singht Adv. 

Varati1a 

1, Union or India through the Secretary, Plinistry or 
rinance, New Delhi. 

2, Comptroller & Auditor General or India, 
10- Bahadur Shah zarar Marg, New Oel11i, 

3. Deputy Accountant General II ( Al E) 
U.P. Allahabad. 

4. Executive Engineer, IUnor Irrigation Oiviaion, 
rirozabad. 

• , • Respondent.. 
Counsel tor the reapandentsa-Sr1 Amit Sthalakar, Adv, 

(ror Rea. 1 to 3) 
Sri K.P. Singhf Adv, 
(Fur Rea, No.•1 

--
( 



• 

I . 
I 

O,A1 709/99 

I 

I 
I 
I 

I 

Vindhya Vaaini Yadav a/o Sri Ram Kawal Yadav, 
Village Rewana Poat Sidhaul,l, Oiatt. Gorakhpur• 

• • Pe ti tiouer. 
Couneal tor the Patitionera- Sri B.N. Singh,. Adv, 

• 

. ' 

1. Union ot India through.Comptroller & Auditor General 

of India, New Oelul. 

2. CuMptroller and Auditor General of Indiay 
10- Bahadur Shah Zafar Marg, Neu Delhi. 

3. The Accountant General C A & E) II, 
U.P. Allahabad 

4. Tna Deputy Avcountant General ' ~orka) 

the Office of tha Accountant General (A & E)-11, 
U.P,Civ.l Linea, Allahabad. 

• • Reapondenta, 
Counsel for the Respondentei- SriAmti Sthalekar,Adv. 

(&or Ras~. No,1 to 3) 

Sri K,P. Singh, Adv. 
O,A, 727/99 

Surya Nath Singh aged about 48 years aonof Sri Udai 

Bhan Singh resident of Baker Ko, Post Office Ahraula 
(Chhinanuna) Azamgarh, posted ea Divieional Accounts 
Officer Grade-I, Office of Executive Engineer, 
laghu Sinchai Khand, Babraich 

• , , Applicm t. 

Counsel for the Applicant:- Sri R.P. Singn, Adv, 

Ver au a 

1. Union or India through the Secretary Ministry of 
Finance, New OeJ.ui. 

2. co~ptroJ.ler & Auditor General of India, 
10- Bahadur Shah Zafar Marg, New Oelni. 

3. Oa~uty Accountant General 11 ( A & E) 
U.P. Allahabad . 

4. Executive Engineer, Laghu Sinchai Khand, 

Bahraiah. 
• , • Raepondenta, 

Counsel torthe R1:1eponden~ea Sri Aal1.t. Stnalekar, Adv. 

\~ (for Reap, 1 ~o 3 ), 
~ Sri . K.P. Singh, Adv. 

(for Reap. No.4) • 

• 
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O,.A, 728/29 

. . 
: - . .-. .... -~ ·- ··----41 
• 

I 
I 
i 
I 

Babu Ra• eg•d about 49 years aon of Sri Uijay Singh 
resident or 38/39-l, Gopalpura, . Agra. at preaept 
posted •• Sr. Oivieional Account• Officer in the 
office of Executive Eng~near, . Provincial Division, 

' P.w .. o. Agra, 
.... . AppUcan~. 

• 
Counsel for che Applicant 51'1 R,P, Singh, Adv, 

Uareua 
1, Union of India through the Secretary, M.lnistry of 

Finance, Naw D•lh1. 

2 • . Comptroller & Auditor General of India, 
10~ Bahadur Shah Zafar Marg, New Oelni. 

3. Deputy Accountant General 11 1 U,P, 
( A & E) Allahabad, 

4. Executiva Engineer, Provincial Division, P.w.o. 
Agra. 

• • • RaaPondan~e. 

Cuunael for the ReapondentaS• Sri Amit Sthalekar. Adv. 
(for Reap, No,1 to 3) 

OrA, 729/99 

Sri K,P, Singh, Adv. 
(for Res. No, 4J, 

M.P. Sharma aged about 49 years eon or Sri Banaraai Oas 
Resident ot Ouarm Ni1.1as, Karbala Road, Nai Baati, 
Bijnore, present posted as Sr. Oiuieional Accounts 

Officer, in the office or the Execu~ive Engineer, 
Construction Division, P.y.o, Ohampur, Bijnore 

• , ,Applicant. 
Counsel tor the applic~nt : Sri R,P, Singh, Adv. 

Versus 
1. Union of India through Secretary, Ministry of 

F.t.nmce, New Delhi, 

2. Comptroller & Auditor General or lndi-a, 
· 10· Bahadur Shan. zarar ~arg, New Delhi. 

3. De~uty Accountant General -II {A & E) 
U,P, Allahabad. 

4. The Executive Engineer, Conatructi.on Division, 

•• , Respondent•• 
Counsel ror the Reapondental- · Sri Amit Sthaleka~, Acfv, 

· (for Reap. No.1 to J . ) 

• 

Sri K,P, Singh, Adv. 
(for res, No,4) 

' 

• 

( 

•• 
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O,A, 730/99 

Sri N•rain . Rai . aged about 48 yeara aon at late Sri "•ngla 
Pd, Rai, resident or pvated •• Dlvieianal Accounts 
orricar Grade 1 I, in the Ofrica of the Executiv• 
Engineer, "lnor Irrjgation Dlviaian, .Ballia 

• 

' •. , ,Applicant, 

Counsel ror the Applicants Sri R,P, Singh, Adv, 

Ver au a 

• 

1, Union of India through the Secretary "inietry of 
finance, New Delhi, 

2,Comptrollar ' Auditor General of India, 
10• Bahadur Shah Zafar "•rg, New Delhi, 

3, oe~uty Accountant General - 11 ( A & E) 
U,P, Allahabad, 

4. The Execut.i:ve Engineer, Minor lrrig.aUon Diviaion, 
Balli a, 

I ! 

Counsel for the Raapondanta&• Sri Amit 
Reepondenta, 

Sthalakar, 

O, A, 731/99 . 
. 

Sri K,P, Singh, Adv. 
(For Rea. lo, 4) 

~Dnan R•M Tamta aged about 46 yeara aun of Sri Kiahan Ram 
Tamta, R/O Villa~e Lov, P.O. Lov Diatt, Bagaahwar, posted 
in the Office of Executive Engineer, Temporary Divi aon, 
P.W,D. Nainital as Divisional Accounts Dfti~•r Grade-I, 

r I • Applicant. 
Co~nael tor the Aµplicant :- Sri R, .... Singh,. Adv, 

Versua 

1, Union or India, through the Secretary ~inistry of 
Finance New Delhi, 

2, Comptroller & Auditor General or India, 
10• Bahadur Shah Zafar Marg, New Delni. 

3, Da~ut.Y Accountant Genaral-11 ( A & E) 
U,P. Allahabad. 

4. The Executive Engineer, 
• 

Temporary Oiv1aion 9 P.~.o. Bhawali, Nainital, 
• , • Respondanta. 

Counsel . forthe Raepondantal• Sri All4t Sthalakar, Adv, 
Srl K,P, Singh, Adv. 
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O,A, 732/99 

Daya Ram Singh egad about 53 year• aon or Sri Hardeo Sing~ 
resident or Care 
Najibabad, Adarah 
or the Executive 
P,u,o. N•~ibabad, 
Grade-II. • 

. 

Sri o,P, Singh, lane No, 11, 
Nagar, Binjore, posted in th• oftica 
End-ear, Construction Oiviaion, 
Bi~nora as Oiviaional Accounts Otricar 
~ 

,Applicante • • . . .. 
Counsel tor the Applic'ant.i- •Sri R,P, Singh, Adv, 

Uer•ti1• 

1. Union of India ta.rough tha . Secra~ary, l'liniatr)' ot ~Jc" 
Finence, . New Delhi, 

2~ Co•ptroller & Auditor General or India, 
10- Ba11adur Shah Zafar Marg, New Delhi, 

3, Deputy Accountant General, II ( A & E) 
U,.P, AllahabaP, 

4, Executive 
Division, 

Engineer, Conatruction, Construction 
P•w.o. Bijnore, 

• • , Aaapondenta, 

Counsel tor the Reapondentas-Sri Amit Sthalekar,Adv, 
Sri K.P. Singh, Adv. 

O,A, 733/99 

Ram Baudh son of Sri l'l,D, Baudh, aged about 41 years ( 
resident of 8b-E/3, Oabauli II, Ratanlal Nager, 
Kanpur at . present posted as Divisional Accounts Ofticer-II 
in the orfice of the Executive Engineer, Construction, 
Division, Kannauj • 

• •• Applicant, 
Sri R,P.Singh, Adv. Counsel for the ap~licant. 

Vers~a 

1, Union of India through the Secretary, Ministry of 
finance• New Delhi, 

2, Comptroller & Auditor General or India, 
10- Bahadur snah Zafar Marg, New Delhi • 

. · 
3, Deputy Accountant General. II ( A & ~) 

U,P. Allahabad, 

4, Executive Engineer, 
ConatructionOiviaion , Kannauj, 

• • • . R•a~ondenta. 
Counsel tor tha reapondentas- Sri . Amit Sthalekar, Adv. 

Sri K.P,_ Slngh, Adv • 

' -
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0 , .A, 734{99 

i 
t 

I 

Sri Prabhu Dayal ~e•n•, Divieional Accountant 
eon or Sri Ratan Lal, Poat•d undar · Ad•iniatr•tiv• 
Control and manage•ent or the Ac~ountant G•n•r•l UePe 
In the orrica or ~ha Executive Engineer, Lower ~ot 

~ Branch On• Gang• C•fttl; . Near Collectorate, Agra Road, 
,.athur•· (U.P.) , 
Peraanent ~a•• addrae•J Village ~una . Pura, Post- Kot, 
Diatt. Oauaa (Rajaathan). 

• • , Applican~. 

Counsel for the applicanti- Sri Rak•eh Veraa, Adv. 

Ver au a 

1. Tha . Coaptroller & Auditor General or India, New 
Delhi. 

2, The Accountant General-II, (A & E), Uttar Prada~h, 
Allahabad, u,P, 

3, The Executive Engineer, Lower Mot Branch On. Ganga 

Canal; Near Collectorate; -Agra . Roed, . ~athura 

• • , Reepondan~e. 

Counsel ror the Reapondental- Sr1 Amit Sthalekar, 
Sri K.P. Singh, Adv, 

O,A, 771/f? 

Rakeah Kuaar Saxena aged about 46 yeara eon or Sri H.s.L. { 
Saxena, Resident of B-115 Opposite Mandir 1 New Agra, Agra, 
preeantly working ae Divisional Accounts Officer Gr,I 
in the otrice of the Executive Engineer, Conetruction, 
P.1.1.0. Agra. 

, , , Applicant. 
Counsel for ,the applicant I Sl'i R,P, Singh, Adv, 

Ver au a 

1, Union of India through the Secretary, Ministry of 
Finance Nay Delhi, 

2. Comptroller & Auditor General ot India, 
10-. aehadur Shah Zarar larg, New DelhJ, 

~. Dap~ty Account.ant General, 11 ( A & EJ 

U.P. Allahabad. 

4, Exacutiva . Enginaerlng Conatructio Divieion, 
P,y,o • . Agra, 

••• Raapondanta. 
Sri Allit Sth•lekar& Adv. 
Sri l,P. Singht Adv, 

~ Caunael ror the reapond•ntea-

• 

I 

• 



• • 
I 

l 
' ' 

I· 
I ' 
I 

I 
• 
11 
• 

I . 
I • 

l 
• 
1 ' 
I 

' 

, 

. . . 

• 

• 

-16-

o,A. 821/99 

Shiv Prakash son or Sri Pyare Mohan, 
r/o 68/179 Awas Uikaa Colony• Badhpur 

.f.arrukhabad, preaently poatad aa Oivia~onal 
Accounta Ottice~ Grade l• Provincial Division. 
P.w.o. Kaonauj. ... • Applicant ~ 

-
Counaelfor the Applicant:-Sri S.Srivaatava• AdV• 

Ver au a 

.. 
... J 

1. Union of India through Comptroller and Auditor General 
or India, 10- Bauadur Shan Zafar Marg, New Delhi. 

2. Dariyao Singh Nahra. Accountant General ( A & E) 
II U.P. Allahabad. 

3. De~uty Accountanc General. (IJorke) Office of 
Accountant General ( A & E) II U.P. Allahabad • 

4. Executive Engineer Provincial Division Kannauj, 
Distt • Kannauj • 

5. Hiranmai Chatterji Divisional Accounts Officer, 
Gr-I lrrigat~on Division fatehpur. 

.Q •• Reapondenta. 
Counsel for tha Respondents:- Sri Amit Sthalekar, Adv. 

Sri K.P. Singh, Adv. 

(In open ·cuurt) 

(By Hon 1 ble Mr. s, Dayal Member 'A) 

In this bunch of O.As •• the applicants have 

filed applica~4on against the transfer orders iasu,d 

~ostin~ them in various grades as Senior Divisional 

Accounts Otticer or Divisional Accountants in 

three grades to div1aions in the State. The applicants 

have prayed for cancollation of transfer ordars on 

v ari otls ground9 . 

2. Sri R.P. Singh, Sri Siddharth Srivastava 

Sri Rakeah Ver•a · Sri K.s. Rathore and Sri A.V. 

Srivastava appeared ror the aµ~licanta nnd Sri Aa~t 

Sthalekar for reepondenta No. 1 to 3 and Sri K.P. 

~' Singh tor ras~ondent No.4 appa•rd. Their arguments 

~have b~an heard. ~• hnd called ror certain record 
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rrom the utf ice of Accountant General. That has aleo 

'been taken into consideration. 
I 

While the O.As. were under consideration 

a Notification of Election Commission datea 12.7.99 

was issued in '-!hich the Election Commission had 
' 

\ 

directed thst theie would be a total ban on the 
• 

trans1er · of all orficera/officials connected w.th 

the conduct of Elections. It has also been mentioned 

in this Notification that the transfer orders issued 

in respect of the above category of officers prior to 

the date of announcement but not implemented till 

date should not be given effect without obtaining 

specific permission from Election Commission of 

India in this regard. The net effect of this Notifies-

ti on is that the transf ars have been put on hold 

till the Election process is completed because the 

orficers concerned are officials concerned vho are 

involved in ~he Election process as Presiding Officers 

and Polling Officers etc. 

4. Tne learned counsels for the res~ondents have 

not shown any permission of the Election Commission 

hence averments of the learned counsel for the 

applicants are that the aµplicants are still 

performing their duties on the posts which were 

held pr•viouely by them. 

s. ua, therefore, direct that the orders 

of transf er of tne applicants may not be implemented 

till election proce•e is over. ln the meanwhile 

the respondents shall consider representations of 

~he applicants if mode uithin tuo weeks from the 
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date or this order and sha~l pass a reasoneu order 

on the representations with regard to their transrers 

within a·period of four weeka rrom the aate of 

receipt or repreaant&tiona. Ir the applicants 
• 

• 
do not rapraeent, they shall be deemed to have 

accepted their order for trana1er and may be dealt 

with accordingly. lJith these directions the bunch 

of O.Aa. atanda disposed of. There shall be no 

order aa to coats. 

The original record of transfer which 

had been produced by the learned counsel for the 

respondents has been returned to learned counsel 

ror the respondents at the time this case was 

• 

• 

• 


